REVISED

CONSTITUTION OF ITAT KOLKATA ZONE
(10/08/2026 TO 14/08/2026)
grefas/ Wifas/ smareft sroas #
In Hybrid/Physical/Virtual Mode

[T+ 14/08/2026 (sF=T7) TR, AT, FATE, T, AT
[14/08/2026 (Friday) M.A., S.A,, Clubbing, E.H. Applications]

g% Adtety s, Srerwrar &= % st $71 7159

Bench

LET
Constitution

T FEl
Court Room

Guwahati

Shri D R L Reddy, Vice-President (KZ)
de
Shri Laxmi Prasad Sahu, AM
[ After "Patna” Bench |

Cuttack

Shri D R L Reddy, Vice-President (KZ)
&

Shri Laxmi Prasad Sahu, AM
| After "Guwahati” Bench |

Kolkata
Old Appeal
Cases

Shri D R L Reddy, Vice-President (KZ)
&

Shri Laxmi Prasad Sahu, AM
[ After “Cuttack” Bench |

e e— ——

Shr Rajesh Kumar, AM
&
Shri Pradip Kumar Choubey, AM
[ After “Patna” Bench |

Shri Rajesh Kumar, AM

&
Shri Pradip Kumar Choubey, AM
| After “A” Bench |

Shri Yogesh Kumar US, ]M
&
Shri Rakesh Mishra, AM
[ At10.30 AM. |

SMC

Shri Yogesh Kumar US, |M
&
Shri Rakesh Mishra, AM
| After “C” Bench |

Shri Pradip Kumar Choubey, ]M
&

Shri Rakesh Mishra, AM
| After “B” Bench |

Ranchi

Shri Ratnesh Nandan Sahay, AM
&

Smt. G. Rajani, JM
[ At10.30 AM. |

Physical at

ITAT, Ranchi |

Note : Patna Bench will not function during this week.
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PELLA

CAUSE LIST OF A BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT

Assmt.

Srl | Appeal Number Yaiar Assessee Name Remarks
ITA
1 1314/K0L/2025 2019-20 | [D] CSI WEST BENGAL BRANCH
ITA
2 1637/K0L/2025 | 2017-2018 | [A] ASIM BISWAS
ITA
3 2418/KOL/2025 2020-2021 | [A] DOZCO (INDIA) PVT. LTD.
ITA
4 2419/KOL/2025 2015-2016 | [A] ALMA ASSETS CONSULTANCY PRIVATE LIMITED
. ITA 2017-2018 [A] BANGLA READYMADE GARMENTS MFG. & TRADERS
2686/K0L/2025 WELFARE ASSOCIATION
ITA
6 2694/KOL/2025 2020-2021 | [A] ARABINDA ROY
7 ITA 2015-2020 [A] DURGAPUR SOCIETY FOR EDUCATION AND ADVANCED
Z768/K0L/2025 [RESEARCH ON COMMUNITY HEALTH
ITA
8 3001/KOL/2025 2020-2021 | [A] FARMAN SK
ITA
9 3016/KOL/2025 20 5-17 |[A] DIGNITY AGENCY PRIVATE LIMITED
ITA =
10 3017/KOL/2025 201 r-'t.ﬂ [A] DIGNITY AGENCY PRIVATE LIMITED
ITA
11 3290/KOL/2025 2013-1¢ |[A] ELLISBRIDGE ESTATES PRIVATE LIMITED
12 |ITA 445/K0OL/2026| 2011-2012 ' [A] ANJENAYA IRON & STEEL PVT. LTD.
ITA
13 2141/KOL/2026 2017-2018 | ,A] BASANTI MATA AGRI PRODUCT PRIVATE LIMITED
ITA
14 2144/KOL/2026 2016-2017 | [A] BLIOY KUMAR PRASAD
A
15| 5145,k01/2026 |2016-2017 | [A] BLIOY KUMAR PRASAD
TTA
16 2152/K0L/2026 2014-2015 | [A] M/5. ADITYA SUPPLIERS PVT. LTD.
iTA
17 2153/K0L/2026 2015-2019 | [A] ANJANA PROJECTS PVT, LTD. \’

egistrai
07-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT

Srl | Appeal Number ﬂt Assessee Name Remarks
1 ngtm o | 201314 |[D] SHYAM SUNDER SOMANT
2 | €O 64/KOL/2025 | 2013-2014 | [A] SHYAM SUNDER SOMANI
3 nwg“ﬂm 2018-2015 | [A] ANANDA SWARUP NUNDY
] 2558 ngt;mzs 2018-19 | [D] DENZONG AGRICULTURAL CO-OPERATIVE SOCIETY LIMITED
5| 3160 IIEEITJE g25 | 2017-18 | [D] DENZONG AGRICULTURAL CO-OPERATIVE SOCIETY LIMITED
61 s ﬂf:;t?ms 2018-19 | [D] DENZONG AGRICULTURAL CO-OPERATIVE SOCIETY LIMITED
7 31&2;&2{125 2020-21 |[D] DENZONG AGRICULTURAL CO-OPERATIVE SOCIETY LIMITED
i - IKILLZ o35 | 2020-21 | [D] DENZONG AGRICULTURAL CO-OPERATIVE SOCIETY LIMITED
9 |ITA 514/KOL/2026| 2018-19 |[D] BUAY KUMAR GARODIA
10 | €O 36/K0L/2026 |2018-2019 | [A] BDAY KUMAR GARODIA
11 |ITA 980/KOL/2026| 2018-19 | [A] ALINUR SEKH
12 [ITA 983/KOL/2026| 2017-18 | [A] THE ANANDA BAG TEA COMPANY LTD
13 |ITA 998/KOL/2026| 2023-2024 | [A] EQUUS SIGNALLING SYSTEMS PV, LTD.
] s ;Em{&m& 2011-2012 | [A] M/S. FORGINGS INDIA
15| 0 J,Krgtmﬁ 2013-2014 | [A] M/S. FORGINGS INDIA




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT

Srl | Appeal Number ‘:,::::‘ Assessee Name Remarks
4 IT(SS)A 2016-2017 | [A] DAISY TECHNOSOFT PVT, LTD,, (NOW DREAM BUILDHOME PVT.
106/KOL/2025 LTD.)
IT(SS)A
2 | jjecoupozs | 20212022 | [A] ARAVIND SINGH
3 ITES)A 20122013 | [A] SRT AMAR KUMAR AGARWAL
115/K0L/2025
IT(SS)A -
4 116/KOL/2025 | 20132014 | [A] SR AMAR KUMAR AGARWAL
IT(SS)A
5 117/KOL/2025 | 2014-2015 | [A] SRI AMAR KUMAR AGARWAL
IT(SS)A
6 {18/KOL/2025 | 2015-2016 | [A] SRIAMAR KUMAR AGARWAL
[T(sS)A
7 L19/KDL/2025 | 2016-2017 | [A] SRI AMAR KUMAR AGARWAL
8 | ITA 228/LKW/2024 | 2009-10 |[D] GIRDHAR FISCAL SERVICES PVT. LTD. (TRANSFER FROM LUCKNOW)
o | ma 200/100w/2024 | 2010-11 [D] GIRDHAR FISCAL SERVICES PVT. LTD. (TRANSFER FROM ITAT,
10 | rma 230/cwy2024 | 201112 L% GIRDHAR FISCAL SERVICES PVT. LTD. (TRANSFER FROM [TAT,
11 | rva 2¢6/00wr202¢ | 2013-14 L['L?ék i{gl;?m FISCAL SERVICES PVT. LTD. (TRANSFER FROM ITAT,
12 | A 277/0w/2024 | 2012413 EL[:;:]I?HIRDHAR FISCAL SERVICES PVT. LTD. (TRANSFER FROM ITAT,
ow)
13 | ITA 1284/K0L/2024 | 2015-2016 | [A] MAYFAIR VILLA PVT. LTD.
14 | ITA 1325/KOL/2025 | 2017-18 |[A] DEBANJALI SADHU
15 | ITA 1983/KOL/2025 | 2014-15 |[D] BALARAM HANUMANDAS CHARITABLE TRUST
16 | TTA 454/KOL/2026 2018 | [D] ADITYA SINGHANIA
17 | TTA 459/K0OL/2026 | 2019-2020 | [A] AKASH JAISWAL
18 | ITA 5B9/KOL/2026 2017-18 | [A] ARUNAVA BHATTACHARIEE
19 | ITA 965/K0L/2026 | 2018-2019 | [A] BANDHAN BANK LIMITED
20 | ITA 885/KOL/2026 | 2018-2019 | [A] CEMFIL ENTERPRISES LIMITED
21 | ITA972/X0Lf2026 | 2015-2016 | [A] CEMFIL ENTERPRISES LIMITED |




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF A BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID: RON-RRQO-ANT

Appeal Number

Assmt.
Year

Assessea Name

Remarks

ITA
1820/KOL/2024

2014-2015

[A] KUSTOMER TRADECOM LLP (EARLIER KNOWN AS
SWETAMBARI TRADECOM LLP)

ITA
2525/K0L/ 2024

2008-2009

[A] M/S. TISTA NIRMAN PVT, LTD.

ITA
1827/KOL/2025

2017-2018

[A] THE BHAGIRATHI COOPERATIVE MILK PRODUCERS UNION
ILTD.

ITA
2360/KOL/2025

2015-2016

[A] EVERRISE HOUSING PRIVATE LIMITED

ITA
2699/K0L/2025

2017-18

[A] DHRUV VINIMAY PRIVATE LIMITED

ITA
3235/K0L/2025

2017-2018

[A] DANGO & DIENENTHAL INDIA PVT. LTD.

ITA 76/KOL/2026

2013-2014

[A] DAFTARI REALTORS PVT. LTD.

ITA 201/KOL/2026

2019-2020

[A] AKASH FEEDS & CHICKS PRIVATE LIMITED

ITA 202/KOL/2026

2020-2021

[A] AKASH FEEDS & CHICKS PRIVATE LIMITED

10

ITA 203/KOL/2026

2021-2022

[A] AKASH FEEDS & CHICKS PRIVATE LIMITED

11

ITA 468/KOL/2026

2016-2017

[A] DANGO & DIENENTHAL INDIA PVT. LTD.

12

ITA
1110/KOL/2026

2020-2021

[A] MD. FAIZAN SHAMIM




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- RON-RRQO-ANT

Appeal Number

Assmt.
Year

Assesses Name

Remarks

ITA 620/K0L/2025

2016-17

[D] HANUMAN VINIMAY PRIVATE LIMITED

CO 41/KOL/2026

2016-2017

[A] HANUMAN VINIMAY PRIVATE LIMITED

ITA
2293/K0L/2025

2011-2012

[A] INDRALOK INVESTMENT CONSULTANTS PVT, LTD.

ITA
3228/KOL/2025

2012-2013

[A] JOYFUL BUILDERS PRIVATE LIMITED

ITA 353/K0L/2026

2019-2020

[A] LINKUP FINANCIAL CONSULTANTS PRIVATE LIMITED

ITA 976/KOL/2026

2014-15

[D] GLASSEYE TRADERS PRIVATE LIMITED

ITA 977/KOL/2026

2014-15

[D] GLASSEYE TRADERS PRIVATE LIMITED

ITA 981/KOL/2026

2016-17

[D] LINKPLAN COMMOSALES LIMITED

O | |~ | v | LN

ITA S93/KOL/2026

2016-2017

[A] JANKALYAN VINIMAY PVT, LTD.

ITA
1233/K0L/ 2026

2022-2023

[A] HAPPY NIKETAN PVT. LTD.

11

ITA
1235/K0L/2026

2015-2016

[A] G.M. ENCLAVE PVT. LTD.

12

ITA
2140/K0OL/2026

2016-2017

[A] H.P. ISPAT PRIVATE LIMITED

13

ITA

2148/KOL/2026

2017-2018

[A] THE JALPAIGURI CENTRAL COOPERATIVE BANK LIMITED

™

L)

Deputy
07-Aug-2026)




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- RON-RRQO-ANT

Srl | Appeal Number l:,::':" Assessee Name Remarks
ImA
1 2154/KOL/2025 2016-2017 | [A] ITC LIMITED
ITA
2 2756/KOL/2025 2016-2017 | [D] ITC LIMITED
ITA
3 3071/KOL/2025 2014-15 | [A] JAI BALAJI JYOTI STEELS LIMITED
ITA
4 3072/KOL/2025 2013-14 | [A] JAI BALAJI JYOTI STEELS LIMITED
5 |ITA 218/KOL/2026| 2017-2018 | [A] KAJAL KUMAR ROY
ITA
6 1062/KOL/2026 2012-2013 | [A] HALWASIYA COMMERCIAL COMPANY (P) LTD.
ITA 2025-2026
7| 1931/ko1/2026 | T 2027+ ([A) HELPING HAND
8 ITA 2018-20 [A] KAWAGUE KHUDRA CHA CHASHI SWANIRVAR GOSTHI SELF
2155/K0L/2026 HELP GROUP
9 ITA 2015-20 [A] KAWAGUB KHUDRA CHA CHASHI SWANIRVAR GOSTHI SELF
2156/K0L/2026 HELP GROUP
ITA
10 2157/KOL/2026 2013-14 | [A] KRISHKAN INVESTMENT PRIVATE LIMITED

§
074Aug-2026




e

CAUSE LIST OF B BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2
GOOGLE MEETING ID- RON-RRQO-ANT
Appeal Number Aﬁv w“"" Assessee Name e
ITA
1143/K0L/2023 | 201819 |[D] COAL INDIA LIMITED
ITA
1206/KOL/2023 | 2017-18 |[D] COAL INDIA LIMITED
TTA
1392/K0L/2023 | 2020-21 |[D) COAL INDIA LIMITED
ITA
3262/K0L/2025 | 2022-23 | [D] K.P SAHA PVT LTD
ITA
2029/K0L/2026 | 2013714 | [A] GAUTAM CHANDA
ITA
2030/K0L/2026 | 201314 | [A) GAUTAM CHANDA
™
uty arn
07-Aug-2026




INCOME TAX AFPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF B BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE RAJESH KUMAR, ACCOUNTANT MEMBER
AND HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

GOOGLE MEETING ID- RON-RRQO-ANT

sri| Appeal Number | =5 Assessee Name Remarks
|l IKIELEEES 2021-2022 | [A] KMC MAJDOOR S CO OPERATIVE SOCIETY LIMITED

2 ,uﬁ.nnzs 2011-2012 | [A] INDIAN OIL PETRONAS PVT. LTD.

3 Z%IKIETJZBZS 2012-2013 | [A] INDIAN OIL PETRONAS PVT. LTD.

4| 666 Ilgtlﬂﬁ 2013-14 |[A] ICICON DISTRIBUTORS PRIVATE LIMITED

3 J,Ifgbms 2015-16 | [A] GAIMUKTA COMMERCIAL PRIVATE LIMITED

[ .-’I(IEJEEIE 2016-17 | [A] GAIMUKTA COMMERCIAL PRIVATE LIMITED

7 3133;&2&25 2017-18 | [A] GAIMUKTA COMMERCIAL PRIVATE LIMITED

8 3151;&2:}25 2016-2017 | [A] M/S. GRAIN PROCESSING INDUSTRIES (INDIA) PVT. LTD.
9 |ITA 282/KOL/2026 2015-16 |[D]J M GLOBAL EQUITIES PVT LTD

10 |ITA 287/KOL/2026| 2020-21 |[A] KAMALES MAITY

11 |ITA 681/KOL/2026| 2017-18 |[A) HARSHVARDHAN GOEL

) — ﬂgtfz 16 | 2015-2016 | [A] GOPAL HAR

13 IDEEIKIEJZDIIS 2016-2017 | [A] GOPAL HAR




BITI26, 2:45 PM
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH TIME: 10:30 AM

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA B38/KOL/2024

2013-14

[A] JAINCO TRANSMISSION LTD.,

ITA 839/KOL/2024

2016-17

[A] JAINCO TRANSMISSION LTD.

ITA 840/KOL/2024

2017-18

[A] JAINCO TRANSMISSION LTD,

ITA
1835/KOL/2025

2018-2019

[A] NIMCHA COLLIERY EMPLOYEES COOPERATIVE CREDIT
SOCIETY LIMITED

IT(SS)A
78/KOL/2026

2018-2019

[A] MALDA METAL PVT. LTD.

ITA
2150/K0OLf2026

2013-2014

[A] MALDA METAL PVT. LTD.

ITA BB1/KOL/2026

2020-2021

[A] MAHUA PAUL

ITA
1383/KOL/2026

2012-2013

[A] N.P. JEWELLERY HOUSE PVT. LTD.

e C I udiSISIKOLKATA--CL-2028Aug10.htm

e —————————————————————————

07-Aug-2026]
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF C BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH TIME: 10:30 AM
Assmt.

Srl | Appeal Number Yoar Assessee Name Remarks
ITA
1 2326/KOL/2017 2014-15 | [A] M/S, CORDLIFE SCIENCE PVT, LTD.

2 |(ITA 378/KOL/2018| 2013-14 |[A] MfS. BATA INDIA LTD.

3 |ITA 423/KOLJ2018) 2013-14 |[D] M/S. BATA INDIA LTD.
ITA

4 | J0s6/K0L/2018 | 201112 |[A] M/S. BATA INDIA LTD.
5 zzﬁz.mnutfzms 2011-12 | [D] M/S. BATA INDIA LTD.
6 EEJIIEGTJZNQ 2012-13 | [A] M/S. BATA INDIA LTD.
A ﬁ?ﬂtﬂﬂlﬁ 2014-15 | [A] M/S. BATA INDIA LTD.

8 | ITA96/KOL/2020 | 2012-13 |[D] M/S BATA INDIA LTD.

9 |ITA 101/KOLf2020| 2014-15 |[D] M/S BATA INDIA LTD

10 | ITA 5/KOL/2020 | 2016-17 |[D] LANDIS GYR AG

11 151[}!}(1—;?_;2“19 2015-16 |[D] M/S LANDIS + GYR AG

3 ;gtrz 023 | 2021-22 | [A] M/S. PHILIPS INTERNATIONAL B.V

13 141_5},::;'_&{]23 2021-22 | [A] M/S PHILIPS ELECTRONICS NEDERLAMD B.W.

14 | Heer ;iru?.;znz o | 20212 |[A) APEEIAY SHIPPING LIMITED

5 zmﬁ??ﬁzﬁ 2010-2011 | [A] M/S. MMPL (P) LTD.

16 IEZEﬁI(TDnU?UIE 2022-2023 | [A] M/S. NALINAKSHA AGRO PRODUCTS PRIVATE LIMITED

17 |ITA 792/K0L/2026| 2021-2022 | [A] MANU VYAPAR PRIVATE LIMITED

07-Aug-2026
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KOLKATA--CL-2026Aug 10 him

TE TRIBUNAL, K

CAUSE LIST OF C BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID: XRE-HVRQ-HEH TIME: 10:30 AM

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 198/KOL/2021

2016-17

[A] M/S SIGNIFY HOLDING B.V.(EARLIER KNOWN AS PHILIPS
LIGHTING HOLDING B.V.

ITA
1433/KOL/2023

2021-22

[A] M/5 SIGNIFY NETHERLANDS B.V.

IT(IT)A
1/KOL/2026

2023-2024

[A] M/S. SIGNIFY NETHERLANDS B.V.

ITA 717/KOLJ 2024

2017-18

[A] ANAND GUINEA MAKER PVT, LTD.

ITA
2573/K0L 2025

2025-2026

[A] SREE NIRMALANDA ASHRAM DEVELOPMENT TRUST

ITA 113/KOL/2026

2018-2019

[A] M/S. MOUNT INTRA FINANCE PVT. LTD.

IT(TP)A
19/KOL/2026

2013-2014

[A] MISHOO SAHAY

ITA 129/KOL/2026

2023-2024

[A] NARESH KUMAR KHARAKIA

ITA BO7/KOL/2026

2017-18

[A] NAZIR AHMED

10

ITA B15/KOL/2026

2018-19

[A] MANGAL ENERGY AND POWER PRIVATE LIMITED

11

ITA B19/KOL/2026

2014-15

[A] MERINO INDUSTRIES LTD ( AMALGAMATING COMPNAY
[MERINO PANEL PRODUCTS LTD)

ITA 821/KOL/2026

2017-18

[A] MERINO INDUSTRIES LIMITED ( AMALGAMATING COMPANY
{M/S. MERINO PANEL PRODUCTS LIMITED)

13

ITA B22/KOL/2026

2018-1%

[A] MERINO INDUSTRIES LIMITED ( AMALGAMATING COMPANY
{M/S. MERINO PANEL PRODUCTS LIMITED )

07-Aug-2026|

fileNCAuSSISHOLKATA-CL-2026Aug 10.hm
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) INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF C BENCH FOR 13-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER
IN COURT ROOM 3
GOOGLE MEETING ID: XRE-HVRQ-HEH TIME: 10:30 AM
Srl | Appeal Number ﬂ Assessee Name Remarks
IT(SS)A ;
1| jokoLso1s | 2011-12 [[A] HIMATSINGKA SEIDE LIMITED
2 T(SS)A 2010-11 | [D] M/S. HIMATSINGKA SEIDE LIMITED
22/KOL/2018 '
3 IT(SS)A 2011-12 | [D] M/S. HIMATSINGKA SEIDE LIMITED
23/KOL/2018 :
IT(SS)A .
4 | akoLsaois | 2012-13 |[D] M/S. HIMATSINGKA SEIDE LIMITED
IT(SS)A ]
5| semoLsois | 201314 |[D] M/S. HIMATSINGKA SEIDE LIMITED
6 |ITA 557/KOL/2018| 2013-14 |[A] HIMATSINGKA SEIDE LIMITED
ITA
7 | 2052/koL/2025 | 2013-2014  [A] MOHAN GLOBAL BUSINESS PVT. LTD.
A
8 | Jo65/k0L/2025 | 201314 | [A] MADHU BHIWANIWALA
A
9 | 2ass/KoL2025 | 201415 | [A] MADHU BHIWANIWALA
ITA
10 | Hgce/koL/2025 | 2006-2007 | [A] NEHA PAUL
A
11| Jgeq/koL 2025 | 2006-2007 | [A] NEHA PAUL
ITA
12| ee1/koL/2025 | 2006-2007 | [A] NEHA PAUL
ITA
2862/K0L/2025 | 2007-2008 | [A] NEHA PAUL
ITA
14| Je63/KOL/2025 | 2007-2008 | [A] NEHA PAUL
TTA
15 | Sa64/k0L/2025 | 2007-2008 | [A] NEHA PAUL
16 |ITA 324/KOL/2026| 2018-19 |[A] NEMINATH VYAPAAR PVT LTD
17 |ITA 325/KOL/2026| 2019-20 | [A] NEMINATH VYAPAAR PVT LTD
18 |ITA 656/KOL/2026| 2022-2023 | [A] M/S. N.M. FINANCE & INVESTMENT CONSULTANCY LIMITED
<
Registrar
07-Aug-2026|

e G udiSISKOLKATA-CL-2026A0g 10, htm
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 4
GOOGLE MEETING ID :- WUJ-UMEQ-TBB, TIMING :- AS PER CONSTITUTION.
Srl | Appeal Number lﬁ:‘ Assessee Name Remarks

=

ITA 2098/K0L/2025 | 2018-19 |[D] SHREE MATA FINANCE PRIVATE LIMITED

ITA 2108/KOLf2025| 2016-17 |[D] SHREE MATA FINANCE PVT LTD

ITA 2112/KOL/2025 | 2017-18 |[D] SHREE MATA FINANCE PVT LTD
ITA 276/K0OL/2026 | 2017-2018 | [A] WILLOWOOD CHEMICALS LTD,
ITA 1496/K0L/2026 | 2013-2014 | [A] PASCHIMBANGA RAJYA PRATIBANDHI SAMMILANI

ITA 1497/X0L/2026 | 2014-2015 | [A] PASCHIMBANGA RAJYA PRATIBANDHI SAMMILANI

ITA 1498/KOL/2026 | 2015-2016 | [A] PASCHIMBANGA RATYA PRATIBANDHI SAMMILANI

I[TA 1935/KOL/2026 | 2015-2016 | [A] PATAKA INDUSTRIES PVT. LTD.
ITA 19356/KOL/2026 | 2016-2017 | [A] PATAKA INDUSTRIES PVT. LTD.
ITA 18937/K0L/2026 | 2017-2018 | [A] PATAKA INDUSTRIES PVT. LTD.

L= T (- e = T L T O S

=
=

-
=

ITA 1938/K0L/2026 | 2018-2019 | [A] PATAKA INDUSTRIES PVT. LTD.

-
¥

ITA 1935/KOL/2026 | 2019-2020 | [A] PATAKA INDUSTRIES PVT. LTD.

e

[TA 1940/KOL/2026 | 2021-2022 | [A] PATAKA INDUSTRIES PVT. LTD.
ITA 1945/K0L/2026 | 2020-2021 | [A] SANKAR CHAKRABARTY

(=
I

15 | ITA 1949/KOL/2026 | 2020-21 |[A] SURAIMONI MAJHAIN

16 | ITA 1950/K0L/2026 | 2020-2021 | [A] SURATMON] MAJHAIN

17 | ITA 1951/KOL/2026 | 2020-2021 |[A] SURAIJMONI MAJHAIN

18 | ITA 1955/KOL/2026 | 2021-2022 | [A] PAWAN KUMAR MISHRA

19 | ITA 1966/KOL/2026 | 2020-21 | [A] PADIA EXPORTS PRIVATE LIMITED

20 | ITA 1975/K0L2026 o= [A] RAHARA EIGHTY EIGHT DEGREE EAST FOUNDATION

21 | ITA 1982/K0L/2026 | 2022-2023 | [A] WEST BENGAL STATE ELECTRICITY TRANSMISSION CO. LTD.

| 22 | TTA 1901/KDL/2026| 2020-21 | [A] RAVI SHAW

9
o
Q
Deputy R
07-Augy-2026|
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF D BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 4

GOOGLE MEETING ID ;- WUJ-UMEQ-TEB, TIMING :- AS PER CONSTITUTION.

Appeal Number

Assmit.
Year

Assessee Name

Remarks

TTA 1078/KOL/2025

2016-17

[D] SUBHRASHI TRADELINK PVT. LTD.

ITA 2430/KOL/2025

2018-2019

[A] SHREE BABA TOWERS PVT. LTD.

ITA 221/K0L/2026

2016-17

[A] RAKIB ALI MOLLA

ITA 1463/K0L/2026

2015-2016

[A] SUSHMITA BHATTACHARYA

ITA 1932/K0L2026

2022-23

[A] VINDHYA INDUSTRIES PYT LTD

ITA 1983/KOL/2026

2008-2009

[A] TCG GREENCHEM MANUFACTURING PVT, LTD. (FORMERLY KNOWN

AS CLININVENT RESEARCH PVT. LTD.)

[TA 1584/K0L/2026

2010-2011

[A] TCG GREENCHEM MANUFACTURING PVT. LTD. (FORMERLY KNOWMN

AS CLININVENT RESEARCH PVT. LTD.)

[TA 1985/K0L/2026

2020-2021

[A] VISHAL PTPES LIMITED

ITA 1986/K0L2026

2014-2015

[A] VINDUS HOLDINGS LIMITED

10

ITA 1993/K0L2026

2021-2022

[A] PRAMOD KUMAR BERIWAL

11

ITA 1994/KOL/2026

2022-2023

[A] PRAMOD KUMAR BERIWAL

12

ITA 1995/K0L/2026

2022-23

[D] SUDARSHAN SARAF

ITA 2010/K0L/2026

[A] SONAMUKHI MAHESWAR EDUCATIONAL & SOCIAL WELFARE TRUST

14

ITA 2013/K0L/2026

2018-2019

[A]'S N DEY F L (OFF) SHOP

15

ITA 2014/K0OL/2026

2026-2027

[A] SERUM THALASSAEMIA PREVENTION FEDERRATION

16

ITA 2016/K0L 2026

2026-27

[A] SUNDARBAN SOCIAL WELFARE TRUST

17

ITA 2019/K0L/2026

2024-2025
Quarter 2

[A] RAJENDRA ANCHALIA

18

ITA 2020/K0L/2026

2024-2025
Quarter 3

[A] RAJENDRA ANCHALIA

i9

ITA 2021/K0L/2026

2024-2025
Quarter 4

[A] RAJENDRA ANCHALIA

ITA 1952/K0L/2026

[A] PAILAN EDUCATIONAL TRUST

bk

07-Aug-2026
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INCOME TAX APPELLATE TRISUNAL, KOLKATA }

CAUSE LIST OF D BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 4
GOOGLE MEETING ID :- WUJ-UMEQ-TBB, TIMING :- AS PER CONSTITUTION.
st | Appeal Number | Asemt: Assessee Name Remarks
1 ?u%ﬁ}:gzﬁ 2014-15 | [A] SASHI BADALIA
2 H;éﬁzﬁ 2015-16 | [A] SASHI BADALIA
3 ?31'204{5-?2%25 2016-17 | [A] SASHI BADALIA
| Jehoiozs | 201718 | [A) SASHI BADAUIA
5 m[;ésjzlgzs 201819 | [A] SASHI BADALIA
6 wﬁéﬁ‘:m 2019-20 | [A] SASHI BADALIA

7 | ITA 1917/X0L/2025 | 2014-2015 | [A] THE SATURDAY CLUB LTD.

B | ITA 2037/K0L/2025 | 2018-2019 |[A] THE SATURDAY CLUB LTD.

§ | ITA 2036/K0L/2025 | 2018-2019 |[A] THE SATURDAY CLUB LTD.

10 | ITA 2385/K0L/2025 | 2014-15 | [D] SMITA BOSE

11 | ITA 2520/K0L/2025 | 2021-2022 | [A] M/S. SAMRIDDH WIRE PRODUCTS PVT, LTD,

12 | ITA 2992/KOL/2025 | 2016-2017 |[A] SUNAINA PROJECTS PVT. LTD.

13 | ITA 2B0/K0L/2026 | 2008-2009 | [A] RAJPAL GUPTA

' 14 | ITA 1070/KOL/2026 | 2017-2018 | [A] SIP SHING TANNERY

15 | ITA 2022/K0OL/2026 | 2020-21 | [A] SASHI BADALIA,

16 | ITA 2025/KOL/2026 | 2018-201% | [A] RENU SHAW

17 | ITA 2032/K0L/2026 | 2022-23 |[A] SARDA MINES PRIVATE LIMITED

18 | ITA 2034/K0LJ2026 | 2016-2017 | [A] RITA DALMIA
19 | ITA 2041/K0L/2026 | 2013-14 |[A] VEE POINT COMMERCE PRIVATE LIMITED

20 | ITA 2042/K0L2026 | 2015-16 |[A] VEE POINT COMMERCE PRIVATE LIMITED

21 | ITA 2046/K0OLf2026 | 2022-23 |[A] SWABHUMI COMMUNITY FOUNDATION
22 | TTA 2047/KOL/2026 |  2016-17 | [A] SAKTI SANKAR GHORAL
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA
CAUSE LIST OF D BENCH FOR 13-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER
IN COURT ROOM 4
GOOGLE MEETING ID :- WUJ-UMEQ-TBB, TIMING :- AS PER CONSTITUTION.
' Srl | Appeal Number ".:ﬂ':' Assesses Name Remarks
1 | ITA 2959/K0OL/2025 | 2020-2021 | [A] RAJENDRA KUMAR GUPTA
2 | ITA379/KOL/2026 | 2019  |[D] PUJA SARAOGI
3 | ITA 1473/KOL/2026 | 2017-18 | [D] RAJIB CHANDA
4 | ITA 2049/K0L/2026 | 2007-08 |[A] SAGITTARIANS INTERNATIONAL LIMITED
5 | ITA 2053/K0OL/2026 | 2022-23 | [A] ZAFAR IQBAL
6 | ITA 2067/KOL/2026 | 2018-19 |[A] SUDEEP JAIN
7 | ITA 2068/K0OL/2026| 2017-18 |[A] STATE BANK OF INDIA TOPSIA BRANCH
8 | ITA 2073/KOL/2026 | 2022-2023 | [A] REKHA DIGVIIAY SHAH
9 | ITA 2074/K0DL/2026 | 2012-13 |[D] M/S VATAN ENCLAVE PRIVATE LIMITED
10 | TTA 2079/KOL/2026 | 2012-13 | [A] RAINBOW DIGITAL SERVICES PRIVATE LIMITED
11 | ITA 2085/KOL/2026 | 2027-28 |[A] SANTINIKETAN SISHUTIRTHA
12 | ITA 2086/K0L 2026 MA [A] THE SHAH FOUNDATION
13 | ITA 2087/K0L/2026 NA [A] THE SHAH FOUNDATION
14 | ITA 2088/K0OL/2026 | 2026-27 | [A] SANKATMOCHAN SEVA TRUST
15 | ITA 2089/KOLf2026 | 2026-27 |[A] SANKATMOCHAN SEVA TRUST
16 | ITA 2000/KOL/2026 NA [A] SRI D J SHAH FOUNDATION
17 | ITA 2091/K0L/2026 NA [A] SRI D ] SHAH FOUNDATION
18 | ITA 2092/KOL/2036| 2016-17 |[A]S B OF INDIA
19 | ITA 2096/KOL/2026 | 2020-2021 | [A] M/5. PROGNOSIS SECURITIES PVT. LTD.
20 | ITA 2108/K0L/2026 | 2010-2011 | [A] SPI STEEL AND MINERALS LTD.

Deputy

07-Aug-2026|
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA |

CAUSE LIST OF SMC BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID : XRE-HVRQ-HEH, AFTER "C" BENCH
Srl | Appeal Number |Assmt. Year Assesses Name Remarks

1 | ITA 1237/KOL/2025 | 2014-2015 | [A] NARAYANI UDYOG PRIVATE LIMITED

2 | ITA 1479/X0L/2025 | 2012-2013 | [A] SHREYA AGARWAL
ITA 1712/K0L/2025 | 2005-2006 | [A] M/S. STAR TRAVEL
ITA 2016/K0L/2025 | 2017-2018 | [A] PRIYANKA DAS SARKAR

ITA 2096/KOL/2025 | 2008-2010 | [A] VISHNU COMMODITIES PVT. LTD.

ITA 2209/K0L/2025 | 2019-2020 | [A] AMIT KUMAR ROY

ITA 2261/KOL/2025 | 2012-2013 | [A] CONVERGENCE CONTACT CENTRE PVT. LTD.
ITA 2407/KOL/2025 | 2014-2015 | [A] THE ANDHRA OXYGEN FVT, LTD.

ITA 2415/K0L/2025 | 2017-2018 | [A] TIRUMANI SUPPLIERS LLP

ITA 2429/KOL/2025 | 2014-2015 | [A] S M ENCLAVE PVT. LTD.

ele|o | w]|on|wm|a|w

11 | ITA 2674/K0L/2025 | 2017-2018 | [A] JHARNA SINGH

13 | ITA 2706/K0L /2025 2717-18 | [A] MD AACHHIBAR RAHAMAN |

13 | TTA 2710/K0L/2025 | 203321 |[D] SANTOSH KUMAR GUPTA .
14 | ITA 2747/KOL/2025 | 2020-2921 |[A] ALLIANCE BOOKS SUPPLIERS PAT, LTD., |
15 | ITA 2837/K0L/2025 | 2017-2018 | [A] RUBY SHOME |
16 | ITA 2844/KOL/2025 | 2017-2018 |[A] SATELLITE MERCANTILES PVT. LTD.
17 | ITA 2856/KOL/2025 | 2013-2014 | [A] SAMUDRA NEEL SAA

18 | ITA 2875/K0L/2025 | 2014-15 | [A] YOGESH TIBREWAL

19 | ITA 2081/K0L/2025 | 2018-2019 | [A] S NOMI & co,

20 | ITA 3037/KOL/2025 | 2015-2016 |[A] PANKA] SINGHANIA

3 [A] ASRIT INTERNATIONAL PRIVATE LIMITED (NOW AMALGAMATED LILY
21 | ITA 3154/K0L/2025 | 2021-2022 INDIA PRIVATE LIMITED) I f

22 | ITA 3195/KOL/2025 | 2018-2019 | [A] BENICHAK SAMABAY KRISHT UNNAYAN SAMITY LTD.

oo TR SR

S

23 | TTA3213/K0L/2025 | 2019-2020 | [A] SHREE BALAJEE MULTT CONSTURCTION PRIVATE LIMITED
24 | TTA3261/KOL/2025 | 2015-2016 | [A] ANIU SETHIA

25 | ITA3265/KOL/2025 | 2019-20 | [D] AADYA AARNA REALTY LLP
26 | A 1986/KOL/2026 | 2020-2021 |[A] SHANKAR NARAYAN BASU
27 | ITS 2147/KOL/2026 | 2017-2018 | [A] SHANKAR KUMAR SINGH

e i L b S

A, aé.

07-Aug-202¢
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INCOME TAX APPELLATE TRISUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 3
GOOGLE MEETING ID : XRE-HVRQ-HEH, AFTER "C" BENCH

Srl | Appeal Number |[Assml Year Azsszsea Name Ramarks

[

ITA 2786/KOLJ2025 | 2010-11 | [A] KAUSHAL POWER & STEEL PRIVATE LIMITED

ITA 2841/KOLf2025 | 2018-2019 | [A] MAA MANASA ENGINEERS

ITA 2932/K0OL/2025 | 2015-2016 | [A] SUMITRA DEVI BANKA

ITA 2936/KOL/2025 | 2014-2015 | [A] M/S. SOSHA CREDIT PVT. LTD,

| | L | kS

ITA 2937/W0L/2025 | 2015-2016 | [A] M/S. SOSHA CREDIT PVT. LTD.

ITA 3199/MOL/2025 | 2014-2015 | [A] BIMAL KUMAR KHAITAN

ITA 473/KOL/2026 | 2014-2015 | [A] PARKER KADERMOMIDEEN GANI

ITA 502/K0OL/2026 | 2012-2013 | [A] ALCHROME CHEMICAL INDUSTRIES

ITA 682/0L/2026 | 2020-21 | [A] GOODWILL TEA & INDUSTRIES LIMITED
10 | TTA 1435/KOL/2026 | 2010-2011 | [A] PRAVIN JAIN

11 | TTA 2154/KOL/2026 | 2014-15 | [A] MOHAMMED SHARIQUE

U= - - R -

12 | TTA 2160/X0L/2026 | 2017-18 | [A] SANKAR GUHA

13 | ITA 2165/K0L/2026 | 2024-25 | [A] PUJA KUMART SINGH

14 | TTA 2166/KDL/2026 | 2010-11 | [A] MOHD SAMSHAD ALAM

15 | ITA 2167/KOLJ/2026 | 2021-2022 | [A] SUNDAR CHANDRA ROY BANERIEE
16 | ITA 2177/KOL/2026 | 2017-2018 | [A] DIAMOND DEALCOM PVT. LTD.

Registran
07-Aug-2026




INCOME TAX APPELLATE TRIEUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 3

GOOGLE MEETING ID : XRE-HVRQ-HEH, AFTER "C" BENCH

Srl | Appeal Number |Assmt. Year Ascessee Nama Remarks |
1 | ITA170/KOL/2026 | 2018-2019 | [A] SHAFIQUDDIN B
2 | ITA350/KOL/2026 | 20132014 | [A] SHRI RADHABALLABH STEELS VT, LTD.

3 | ITA 368/K0L/2026 | 20122013 | [A] ARONI TUBES PRIVATE LTD., 1
4 | ITA370/KOL/2026 | 2018-2019 | [A] ASHIM KUMAR MODI

s | maazexouz06 | 20172018 | 11N %ﬁﬁmﬁﬁ;ﬁim OF ERSTWHILE
6 | ma3saxouz026 | 201718 |[A) RATAN DAS

7 | ITA385/KOL/2026 | 2013-2014 |[A] NAWAL KISHORE RAJGARHIA & SONS

8 | mA438/XOL2026 | 2017-18 | [A] ARUN KUMAR GHOSH

9 | ITAS21/KOL2026 | 2015-2016 |[A] BIMAL KUMAR SHAH HUF

10 | ITA 543/KOL/2026 | 2023-2024 | [A] ABMISHEK DHURKA

11 | ITAS7U/KOL/2026 | 2020-2021 | [A] SHREE BALAJ WELDMESH PVT, LTD.

12 | ITA614/KOL/2026 | 2012-2013 Pﬁ::smﬂgpjﬁﬂfg? ES PVT. LTD. (PREVIOUSLY KNOWN AS BUBNA
13 | ITA 1721/K0L/2026 | 2017-2018 | [A] ANKIT KEDIA

!

ﬁepu Ragistran
07-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF SMC BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 3
GOOGLE MEETING ID : XRE-HVRQ-HEH, AFTER "C" BENCH

Srl | Appeal Number |Assmt. Year Assesses Mame Remarks

(=1

ITA B12/KOL/2025 | 2010-2011 | [A] MASTER COMMERCE LLP (ERSTWHILE MASTER COMMERCE PVT. LTD,, )

ITA 1785/KOL/2025 | 2017-2018 | [A] AMBASSADOR HOUSE

ITA 1976/KOL/2025 | 2012-2013 | [A] SANJAY KUMAR FRASAD

ITA 135/K0L/2026 2023-24 | [A] ANIT KUMAR RAY

ITA 272/KOL/2026 | 2012-2013 | [A] GAUNGOUR SUPPLIERS PVT. LTD.

|| WM

ITA 274/K0L/2026 | 2011-2012 | [A] M/S. ASHA PROPERTIES PVT. LTD.

]

ITA J1/KOL2026 | 2019-2020 | [A] SRI SANJAY KUMAR FITKARTWALA

B | ITA 345/KOL/2026 2020-21 | [A] BASIR KHAN

9 | MMA377/KOL2026 | 2018-19 | (D] M/S INSIGHT MERCHANTS PVT LTD

10| ITA 426/KOL/2026 | 2015-2016 | [A] EXCHAKA SAMABAYA KRISHI UNNAYAN SAMITY LIMITED

11 | TTA 427/K0L/2026 | 2016-2017 | [A] EXCHAKA SAMABAYA KRISHI UNNAYAN SAMITY LTD.

12 | TTA 486/KOL/2026 2018-19 | [D] KUSUM SHARMA

13 | ITA 451/KOL/2026 | 2022-2023 | [A] SUSHMA TREHAN

14 | ITA 637/KOL/2026 2015-16 | [D] KLS COMMODITIES PRIVATE LIMITED

15 | ITA 641/KOL/2026 2013-14 | [D] ASK BHOOMI DEVELOPERS PRIVATE LIMITED

16 | ITA 714/KOL/2026 | 2013-2014 | [A] SAMYAK TOWERS (P) LTD.

17 | ITA 1424/KOL/2026 | 2014-15 | [A] ORBIT TIRUPATI TOWER PRIVATE LIMITED

18 | ITA 1429/K0L/2026 | 2017-2018 | [A] DEYPARA SAMABAY KRISHI LUNNAYAN SAMITY

19 | ITA 1638/KOL/2026 | 2014-2015 | [A] CHANDAN NEWAR

20 | ITA 1646/KOL/2026 | 2018-2013 | [A] MOOKERJEES WINE STORES

21 | ITA 1662/KOL/2026 | 2018-2019 | [A] MD, FARIAD HOSSAIN

22 | TTA 1691/K0L/2006 | 2023-24 | [A] BANAGRAM SKUS LIMITED

23 | ITA 1779/KOL/2026 | 201920 | [A] FAME DEALERS PRIVATE LIMITED




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,

CONSOLIDATION PETITIONS,

SPECIAL CONSTITUTION,

STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,

EARLY HEARING PETITIONS

AND PRONOUNCEMENTS

FOR 11-A =202 ESDAY

BEFORE SHRI YOGESH KUMAR US, JUDICIAL MEMBER
AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
Court Room 3
GOOGLE MEETING ID: XRE-HVRQ-HEH
si |  Appeal Number [35°M%|Ascessee Bench |Remarks
1 | ma | 1318| koL | 2026 2':5'*'1“' [A] ISWARPUR KRISHI UNNAYAN SAMITY LTD SMC

Aﬂ{apu Registrar
07-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 12-AUGUIST-2026 (WEDNESDAY)

BEFORE SHRI DUVVURU RL REDDY, VICE PRESIDENT
AND SHRI RAJESH KUMAR, ACCOUNTANT MEMBER

PART HEARD MATTERS
Court Room 1
GOOGLE MEETING ID: GNG-ECRB-ZSA

sl Appeal Number | AL pgcacene Bench | Remarks
t | ma | 1517 | xou | 2005 | 225 1) sarLa BHAIvA A

2 | mA | 158 | xoL | 2025 | 35V (A] SILVER APPARELS INDUSTRIES PRIVATE LIMITED A

3 | ma | 2696 | xou | 2025 | % [[o] aNiL kuMaAR BrATYA A

4 | ma | 2697 | wou | 2025 | 2923 | ANIL KUMAR BHATYA A

5 | ma | 1519 | KoL | 2025 | J5 |[A) ANIL KUMAR BHATVA A

6 | ma |1s20 | koL | 2025 ?;111*5‘ [A] ALUDECOR LAMINATION PRIVATE LIMITED A

7 | ma | 1521 | koL | 2025 [ 2015 |(a] ALUDECOR LAMINATION PRIVATE LIMITED A

6 | A | 1522 | koL | 2025 | JHE |A] ALUDECOR LAMINATION PRIVATE LIMITED A

o | ma | 1523 | koL | 2028 | 2017 |1a) ALUDECOR LAMINATION PRIVATE LIMITED A

10 | 1A | 1524 | KoL | 025 | 3018 |(A] ALUDECOR LAMINATION PRIVATE LIMITED A

1| ma | 1525 | koL | 2025 | 2019 Jia) aLUDECOR LAMINATION PRIVATE LIMITED A

12 | 1A | 1525 | KoL | 2025 | 2020 Jca} A UIDECOR LAMINATION PRIVATE LIMITED A

13 | A | 1527 | KoL [ 2025 | 3325 [[A] ALUDECOR LAMINATION PRIVATE LIMITED A

14 | A [2738 | koL | 2025 | 293" ) Mys. ALUDECOR LAMINATION PRIVATE LIMITED A

15 | 1A | 2739 | ko | 2025 | *Te* D) M/S, ALUDECOR LAMINATION PRIVATE LIMITED A

16 | 1A | 2740 | wou | 2005 | 202 |[D] M/S. ALUDECOR LAMINATION PRIVATE LIMITED A

17 | mA 2758 | koL | 2025 | 2L |ED]W‘S..\LJJDE{JJHELAHJNAT[UNPHM‘FE LIMITED A

18 | ma | 2759 | koL | 2028 E;l;" [D] M/S. ALUDECOR LAMINATION PRIVATE LIMITED b Lk

19 | mA | 270 | koL | 2025 | “T57 |[0] /S, ALUDECOR LAMINATION PRIVATE LIMITED %

@ | A | 2761 | koL | 2025 | 2047 lioy Ms. ALUDECOR LAMTUATION PRIVATE LiMITED A

21 | ma | 2788 | woL | 2025 ml;& [D) M/S. ALUDECOR LAMINATION PRIVATE LIMITED A

2 | TA | 2789 | KoL | 2025 | 205 (D] /S, ALUDECOR LAMINATION PRIVATE LIMITED A A




